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occurring since we have prnivatised the
bluc linc buscs. The Government should
conduct an cnquiry into the whole thing
and should come cut with the truth
before the House. The enquiry would

make startling revclations.
...(Interruptions)
SHRIMATI JAYANTHI NATA-

RAJAN: Madam, thcy ncver respond.
(Interruptions) The Minister is acting as if
nothing is happening in
Parliament. (Interruptions)

SHR1 JOHN F. FERNANDES: Who
are the pecople who arc owning these bluc
linc buscs? (Interruptions) These permits
were  purchascd by  benami  people.
{Interruptions)

SHRIMATI JAYANTHI NATA-
RAJAN: Madam, ask thecm to respond.
{Interruptions) Why can’t they respond
now? (Jmterruptions)

THE DEPUTY CHAIRMAN: Now,
we  arc  deviating  from  the  point.
~(Interruptions) Mr. Jibon Roy, please
sit down. (fmterruptions) Kceccp quict,
plecase. ...(interrupiionsj... Just kecp
quict.  ...(imterruptions)... Just  one
sccond. plcasc. Order. The question is
not as to who owns or how it is run. The
basic qucstion is that the lifc of the
pecople is in danger. 1 mysclf saw the
accident ncar Talkatora Road and the
hecad of a child thrown away, and 1 am
concerned with it and 1 am scarcd for the
people whao are walking on the road. The
Government should do something, and 1
will dcfinitcly do somecthing. T will call
the Police and find out. And et Mr.
Gurudas Das . Gupta do something, ]
mean what he has to say.
...(Interruptions)... It is on another
subject. It is on a different subject.
..(Interruptions). ..

foag & Im (sft fawr T@A): W
afew, @ foe 2.
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Ig@uamafd: It is on another subject.
This is somcthing clsc. 39 fa=

ek wE @ gl R

RE: SIDELINING OF PARLIAMENT.

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam, 1 beg to draw
the attention of the Housc to another
issue, to a different issue. I am here in
Parliament for a pretty long time. I have
been raising many issucs in the Zero
Hour, but today. 1 feel that 1 should raise
another matter, a matter of common
concern to all those who are present in
the House. I beg to raisc if for drawing
the attention of my collcagues and of
diffcrent political partics and also of the
nation as a whole. Madam, I have a
strange fecling. I feel that the Parliament
is being absolutely sidelined. 1 do not say
this 1o pinpoint the failurc of a particular
Government, but the course of events
that 1 have scen mysclf over a decade
muakes me to pass this comment that the
Parliament  is  being sidclined, the
Parliament is being by passed, the
Parliament is being ignored, and I have a
strange fecling that there is a delibcrate
attempt allegedly to make the Parliament
totally irrclevant. Madam, why am 1
saving so? I am saying so bccause the
Ministers” presence in the Housc has
become optional. ...(faterruptions).. It is
optional. Madam, at a point of timc there
was a ban on Minister going outside the
town of Dclhi. At a point of timec even
thc Ministers going abroad was not
considered important. The other day, last
week, when we discussed closing down of
a large number of industrial units in
Dclhi, throwing out of job ncarly one
lakh workers, the “hon. Minister for
Labour was not present. He had gone to
a marriage party somcwhere near his
home town. We had, last weck, hcard
one Minister replying to the questions of
another Minister because the hon.
Minister was abroad! We raised the issue
that important statcmcnts wcre being
made outside the House. This is not all,
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Madant; you may kindly remember that
in this very House when the earlier
Government was in power, there was a
catcgorical statement from the former
hon. Prime Minister that there would be
a White Papcer presentcd before the
Housc on the status of the public sector.
Madam, years had rolled by but the
Whitc Paper on the public sector was
never presented, and the condition at the
prescnt moment of time is that lakhs of
workers  are in  starvation. Lakhs of
workers are in starvation, wages are not
bcing paid, provident fund is being
defaulted and the commitment that was
madc by the former Government, has not
been honoured by the present
Gevernment. We do not know what the
status of the public sector is and what the
Government's policy is. And, Madam,
you may kindly remcmber that in the
carlicr session or before that, the hon.
Minister for Labour promised bcfore the
Housc  that  thcre would be an
Agricultural Workers® Bill bringing about
protection for the unorganised labourers
who constitutc ncarly a hundrced million
in the country. 1 do not know whether
thc Govcernment is moving in  that
direction. There is no sign. Madam, you
may kindly remcmber that one or two
ycars back, there was an official
commitment made by the former Finance
Ministcr on the floor of the House that
an updatced Action Taken Report on the
unanimous rccommendations of the Joint
Parliamcntary  Committce would bce
placcd before the House. When there
was an uproar, he made a promise.
Nothing has bccn done. What is the
result? Frauds in the banks are on the
risc. And today morning I was listening
to the hon. Finance Minister saying that
the small investors Uncorrected / Not for
publication—3.12.1996 havc lost their
confidence in investment in the secondary
markct. Who is to be held responsible for
that? Madam, thc prices have increased.
Every day the issuc is being raiscd on the
floor of thc House in diffcrent ways.

Concern has been expressed that even
the prices of essential commodities like
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rice and atta arc increasingly on the rise.
The Government does not come to the
Parliament to let the House know what it
is going to do to control the absolutely
unbridled inflation which has overtaken
this country. On top of it all, my appeal
to my colleagues is to kindly look into it.
Above all, the number of sittings of the
Parliament has been gradually reduced.
At a point of time the Parliament used to
sit more than 110 days a year. Now we
are sitting only 70 days or a little less.
Taking all thesc together, I have a strong
feeling that there is a move to sideline
the Parliament. It is not to pinpoint any
single Government or any single sct of
political leaders. It is to pinpoint the
national failure and the dangerous
process that has been sct in. If the
Parliament is made redundant, what
happens to our nation and our
democracy? We arc celcbrating the S0th
vear of our freedom. At this point of
timc I have a fecling that the Parliament
is being downgraded. Madam, [ raise it
because 1 am concerncd about it. 1 fecl
that this should be a concern for all. All
political parties, irrcspective of their
conviction and belicf, must look into this
serious issue. If the Parliament
sidclined, if the Government's
commitment to the Parliamcent is actually
violated, if the Government is allowed to
tinker with the system, what is in futurc
for us? We sec what is happcning in
Pakistan. We see what is happening in
Bangladesh. In many parts of the world
where the countries do not have a mature
parliamentary democracy the only cffect
is social convulsion. Parliamentary system
is a safety valve. Parliamcntary system is
that institution which can really help in
different ways for the advanccment of the
nation. From that point of vicw, with a
heavy heart—] dont say it with
pleasure—l draw the attention of the
entirc nation to the deplorable situation.
Many of us have been spcaking about

judicial over-activism, If Jjudicial
over-activism is true, inactivity
of the Parhament 15 also a

fact. Therefore, Madam, I call upon
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everybody. I call upon all my colicagues
in the House, to kindly pondcr over thcse
issucs which 1 secck to raise hecre today.

foayw & Y (ot fawer w=A): @
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SHRI , PRANAB MUKHERIJEE
(WEST BENGAL): Madam, I would like
to say that I agrce with the Leader of the
Opposition. This subject deserves
undivided attention and a . detailed
discussion. I would respectfully submit to
you that you may request the Chairman
to call leaders of various parties and have
a discussion on this. We should ensure
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at least in this House. Let us make a
modest beginning.

We should have organised and
structured debates and discussins so that
the  contribution of  parliamentary
deliberations would be meaningful and
effective. Therefore, 1 would request you
to kindly take some initiative and request
the Chairman to convene a meeting of all
leaders and have an indepth discussion on
how this situation could be improved.
This is my humble submission to you.

sft waoume agEferar (fagr): Iygvkfa
meA, oY SN TRE S Y S qeE I3 @
I & IS IER WA A ¥ 1w A weA
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5 Yom gEe it A foF o= wme 3 W
gua & & 6 agda & iR s ufifa
F TS W, e gfanied 9 ¥ @
% W | FHS WY-WY R W O e o
=fed | W R oA fRE @ 8, s a9
Tl B, TR G A @ @ @ e w @,
T@ER W IWEA ¥, FA F 9l S wem
TRANFTER @ N TT@ L @S ag &
SN W@ A O §

THE DEPUTY CHAIRMAN:
Members are accountable to the House.
This is enshrined in our Constitution. We
have seen people taking oath yesterday.
They have joined the House today.
Members had taken oath the day before
yesterday. They take oath of the
Constitution. There are three systems and
if one system does’t work, then naturally,
the other becomes active because
peoples’ grievances will have to be taken
care of somewhere. |HW

IEF WUEA FRER 60 & S e el @
I Tow Pt wfed ) & =S =R ws i &%
T § 5 o Rl fmge | wam @ f
e ¥ @ W WER ), Sad 3% A9 8,
B OF OB, W A

st
T S X 33 a9 g R
R a7 W 0% J weE A 37 ol wa @M
WA S e A AR ¥ e aw W
figdaed B {1 9 @0l B I 99 W W
W T e @ iR 9E [eT F M R
IEN? iR @R oo €W e 2Ea ¥ yEe
O 8 I T FE TR 2 D A€ T R
o St Y e §, g wh A D ww ww R
fF T A dsw N faen N U g ¢
w1 T o gEd w96 T e 5 gER
guill  We ourselves should have
corrective measures and all  politcal
parties should sit together and decide
how we should make this parliamentary

democracy more relevant. I know many
Members want to speak. I know they all
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fcel the same thing. 98 @it ol =t 79 24
s @ Q) A A€ ¥ wae 9@ @@ gE e @
o ® e & w7y g Wil we w1 o
g 9 ? ARA A W wTR faEr @
TR T N T A I 2 T @
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Rran-g # e v W T £

Mt AEEE ARm W (SW %)
Bz, fewwyn 3 ¥ gorm fr s & W
Iwm R OwWed am g

fa¥e . (saauart) ...
Iuawmafa: 3N Ay . (=ETER) ... One

minutc. Hc is ncw to this House.
(Intcrruptions).
sit faer=t wma: A It smen fed o
&m.;g%aazéﬁaﬂqraa'g’!ﬁ...(agam),
AP 15 gy 2 et 2w g
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g1 ¥ 3 @ 3w ¥ awm R, fw
yfgm 3 R o @ sl gim e Y v aw
A 2. (=@EW) . 48 WA (TEEA)...

JqQYafa: <it| 8z eF, wawr st
¥ Jmse . (weurs) . Malkaniji, 1 do not
expect you to get up. (Interruptions)...
o e
. (Tmu) ... far L]
. (Eam). 3 am 9w wE § gFr
Plcasc sit down. Sikandcr Bakhtiji, 1 will

handic it. (Intcrruptions).
M @m: Aew, swe # fA

woiifas = . (=m@ar)...

agawmfa: o6 o gorfed <o W wd Sl
AW R (TEAH) ... I¥ W T ® T
P e 3@ w R am fmn @ sw
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M R ae # a3 2l Yeart

[3 DEC. 1996]

of Parliament 246

FEF W U HE IS & TER TAAE A
FAZC! . (FAYA) .

st dgwe aem WA ey # sew
e & fh.

THE DEPUTY CHAIRMAN: |
adjourn the House for lunch for one
hour.

The House then adjourned for
lunch at three minutes past one
of the clock.

The House reassembled after lunch at
five minutes past two of the clock, The
Vice-Chairman (Shrmati Kamla Sinha)in
the Chair.

THE MAHATMA GANDHI

ANTARRASHTRIYA HINDI

VISHWAVIDYALAYA BILL
1995—CONDT.

THE VICE-CHAIRMAN

{(SHRIMATI KAMLA SINHA): Let us
now continug¢ with the dcbatec on the
Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya Bill, 1995. Shri S. R.
Bommai.
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